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I ATATIH Y a1 3T A IT-eTT (2) F AT Ferw iy g A =@ w2 oft srer sifaw
T |
TH ATAGAAT & ST A ATAT (H 6 LT AT AT A1 GEH TIAHTL 6 I FATAT § ITAH &
3 3T fgaag =it grer Adverr o s asar 2 |
EEvl

ORI T=T F F (o) oy # dirhies waasgargrsy & . 22 8 ). 74 (F9ee, FR) 5 [T
IS it ST ATAT AT AR AT HLAAT Afgd A 1 wierg faaor

T &1 AT fagR TSt =T AT FE (TR
EQEE] A €T YA FIFR || R AT THA | T F7 S IR ERT
" (SIEIRESIE) (FFT)
L1 2 L8 [ 4 | 5 | 6 |
[T A =te |
ffer T AT s |
1 295 Forsft Fhr 0.048 (FF0T7 ) 0.048
2 1411 |[Fsft [ | 0.0056 (7= )| 0.0056|
e 7 AT FERT |
3 [141/193 [t [ | 0.0127 GF=r )| 0.0127|
aTie T ATH: A
14 7 [Tt e | 0.0538 EF=r )| 0.0538)
e 7 AT s |
5 [100 [t [ | 0.0023 EF=r )| 0.0023|
6 116 Forsft F 0.0061 (FFr7 ) 0.0061
e T AT A |
7 1360 [t [T I 0.1 ()| 0.1
8 383 [t [ | 0.0347 &R 0.0347|
AT &7 AR
o 1015 st [ | 0.2976 EF=r )| 0.2976|
10 1170/1323 IGELl FO 0.295 (F#a7 ) 0.295
ST T AT gat
11 1181 GECARA] T 3T 0.0084 (Z#47 ) 0.0084
12 |l1187 [t ez | 0.007 GF=r )| 0.007
AT T ATH: AT
T T AT )
13 330 T F 0.0319 (ZF5r ) 0.0319
14 |644 st [ | 0.004 GF=R)| 0.004
T T ATH: 9T G2
15 1241 GECARA} ATAT 0.0003 (%7 ) 0.0003
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HILT T TSIA . AHTYTL

i &7 AT Rfae

EE [En = [ 0.0086 G )| 0.0086
ATTer =T ATH: AT

17 3659 Forsft Fr 0.0018 (3T ) 0.0018
T T A fasY

18 [1124 |[Fsft e | 0.009 EF=)| 0.009
19 1126 EEil F 0.0017 (ZF7T ) 0.0017
20 1221 Forsft Fr 0.0036 (377 ) 0.0036
21 1385 Forsft Fr 0.0217 (ZFT) 0.0217
e 7 AT TR |
22 566 Forsfi Fr 0.0034 (3% ) 0.0034
23 |s69 |[Fsft [z | 0.01Ew)| 0.01|
24 570 |[Fsft [z | 0.0016 (ZFxm )| 0.0016|
25 605 [ @ s || 0.0008 GFmw )| 0.0008]|
26 614 Forsfi Fr 0.0061 (3% ) 0.0061
27 615 |[Fsft [z | 0.0189 (7 )| 0.0189)
28 617 |[Fsft [z | 0.0007 (ZFxm )| 0.0007|
2o 621 [ = [ 0.0037 = )| 0.0037]
30 628 Forsfi Fr 0.0168 (37017 ) 0.0168
131 629 st [ | 0.0092 EF=r )| 0.0092]
32 |l630 [t [ | 0.0005 EF=w )| 0.0005|
33 |631 |[Fsfr e | 0.0037 EFmm)| 0.0037|
T T A9 A8

34 |392 st [ | 0.0053 EF=r )| 0.0053|
35 |la28 [t [ | 0.0032 GF=w )| 0.0032]
AT 7 AT FATRe-350

36 41 Forsfi FY 0.0688 (3717 ) 0.0688
37 |[e4n3 |[Fsft [ | 0.0273 ()| 0.0273|
T T ATH: SSAT-278

38 130 Forsfi FY 0.0008 (3717 ) 0.0008
T &7 AT RgRr-348

N [T [t | 0.5 EFm)| 0.15
40 10 Forsfi Fr 0.8331 (3% ) 0.8331
41 11 qCHRT TS 0.0671 (F%4% ) 0.0671
42 12 IBELl i 1.5591 (FAX) 1.5591
43 13 LA kESl 0.1291 (ZFT) 0.1291
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44 14 IBELl i 0.5134 (F%#47) 0.5134
45 |15 st [ | 0.0611 GF=r )| 0.0611
46 16 Forsfi Fr 0.447 (37017 ) 0.447
47 17 AT e 0.0028 (FF7) 0.0028
48 19 Forsfi Fhr 0.004 (FFo) 0.004
49 |21 |[Fsft e | 0.004 GFm)| 0.004
50 7 EEil F 0.11 (FAT) 0.11
51 75 GECARA} F 0.0746 (27 ) 0.0746
52 85 AT e 0.0521 (FF7) 0.0521
53 |se et |t | 0.007 G )| 0.007]
54 96 Forsfi Fr 0.002 (ZF0r ) 0.002
frfer 7 AT fAAT-349 |
55 |10 |[Fsft [z | 0.001 &Fw)| 0.001|
56 159 IEEx e | 0.0123 EFom)| 0.0123|
57 160 Forsfi Fr 0.066 (37017 ) 0.066
58 |[161 |[Fsft [z | 0.1599 (7 )| 0.1599)
59 162 |[Fsft [z | 0.098 FFw )| 0.098)
0 |27 st [ | 0.1607 G )| 0.1607|
61 35 GECARA] F 0.0175 (347 ) 0.0175
62 |42 st [ | 0.006 &R 0.008|
63 |47 [t [ | 0.004 GFow )| 0.004]
[T 0 T s |
AT T A Sat

64 |2139 st [ | 0.006 EF=R )| 0.006|
FTer T AT e |
65 5 EEi F 0.1871 (F7T) 0.1871
T T AT TAGH

6 |16 |[Fsft [ | 0.1416 EFom)| 0.1416|
67 27 IGEl FO 0.054 (3#a7) 0.054
68 28/803 Forsft Fhr 0.0356 (3707 ) 0.0356
wTie T 4 f9-443

b9 1533 |[Fsft [ | 0.0084 FF=m )| 0.0084
70 1534 IGEl FO 0.0047 (377 ) 0.0047
71 1535 Forsfi FY 0.0051 (ZF0r7 ) 0.0051
72 1536 Forsfi Fhr 0.0038 (FF7) 0.0038
73 1537 Forsfi Fr 0.009 (ZF5r7 ) 0.009
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74 1538 Forsft Fr 0.0078 (ZF) 0.0078
75 Jfi540 [En = [ 0.0013 G )| 0.0013
76 1554 Forsfi Fr 0.0009 (FF=T ) 0.0009
77 1555 IGELl F 0.001 (FFaT) 0.001
78 1556 Forsft Fr 0.0026 (FF) 0.0026
79 |l1557 st [ | 0.0162 GF=r )| 0.0162
80 1558 Forsfi Fr 0.0028 (3% ) 0.0028
81 1582 Forsft Fr 0.0015 (ZF=) 0.0015
82 1587 Forsft Fr 0.0005 (FF) 0.0005
83 1596 |[Fsfr e | 0.034 GFom)| 0.034|
84 1597 IGEl AraTET 0.0112 (F%aT) 0.0112
85 |[11508 |[Fsft [z | 0.1196 (7 )| 0.1196|
86 |[1607 |[Fsft [z | 0.0646 (ZFrm )| 0.0646|
87 1608 IEEx [ | 0.0167 GF=m)| 0.0167|
88 1608 Forsft Fr 0.0049 (37T 0.0049
B9 1793 |[Fsft [z | 0.0022 ()| 0.0022|
e T AT ATER |
o0 |8 [ e | 0.0188 (z7 )| 0.0188)|
T &7 A ey

o1 284 [y == | 0.0044 =0 )| 0.0044]
92 |j291 [t lmmfr || 0.0276 GEow)| 0.0276|
93 202 |[Fsfr lpramfr || 0.0225 o) 0.0225|
94 300 Forsfi ATy 0.0179 (37T 0.0179
95 |301 st [ | 0.0201 EF=r )| 0.0201|
96 |1310 [t [ | 0.0436 GF=r )| 0.0436|
97 311 Forsfi Fr 0.0484 (377 0.0484
98 312 Forsfi FY 0.002 (Z77) 0.002
oo 313 |[Fsft [ | 0.0293 EFem)| 0.0293|
100 319 Forsft Fr 0.0362 (3517 ) 0.0362
101|320 Forsfi FY 0.0312 (Z7T7) 0.0312
102|328 Forsfi FY 0.0252 (37T 0.0252
103|329 |[Fsft [ | 0.0449 EFom))| 0.0449
104 1330 Forsfi Fr 0.002 (3% ) 0.002
105 |33 Forsfi FY 0.0804 (377 0.0804
106|338 Forsft Fr 0.0238 (FFR) 0.0238
107|342 Forsfi Fr 0.041 (ZFor7 ) 0.041
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108 |[343/566 Forsft Fr 0.0976 (ZFT ) 0.0976
1100 346 | 0.0262 () 0.0262
110 347 F 0.0578 (3% ) 0.0578
111|350 Fr 0.037 (ZFr) 0.037
112 ||351 Fr 0.0365 (377 ) 0.0365
[113 |l352 i [ 0.005 @) 0.005
114 354 F 0.0297 (3%77 ) 0.0297
115|355 Fr 0.0308 (3T ) 0.0308
116|356 Forsft Fr 0.0578 (3T ) 0.0578
117|358 st [z | 0.009 GF=r )| 0.009|
118 359 IGELl Fo 0.146 (397 ) 0.146
119 363 |[Fsft [z | 0.009 )| 0.009)
120|364 |[Fsft [z | 0.0754 (ZFrm )| 0.0754|
121|368 st [ | 0.0081 EF=r )| 0.0081]
122|369 Forsfi Fr 0.0293 (3% ) 0.0293
123|370 |[Fsft [z | 0.0502 ()| 0.0502]
124 371 |[Fsft [z | 0.0893 (ZFrm )| 0.0893|
125 |l379 [t == | 0.0439 = )| 0.0439)
126 1380 AT q=F 0.0329 (ZF0r7 ) 0.0329
127 381 [y == | 0.0411 Gzom )| 0.0411]
128 |la51 [t lmmfr || 0.009 GEow)| 0.009)
[T 1 T TR |
AT T AT 7S

129|136 |[Frearrt [T | 0.028 GF=r )| 0.028|
130 |146 [t [ | 0.035 GFow)| 0.035|
131 147 IGELl F 0.04 (FFaT) 0.04
132|153 AT T 0.006 (ZFT ) 0.006
133|154 |fosfr ek | 003w 0.03
AT T AT TR

134|562 Forsfi FY 0.0008 (FFT ) 0.0008
T T AT THYL

135|525 |[Fsft [ | 0.0749 EFo)| 0.0749
136|785 Forsfi Fr 0.0044 (37517 ) 0.0044
AT T AT 9818

137 |1 AT T 0.0115 (ZF) 0.0115
138 |2 Forsfi Fr 0.0815 (3017 ) 0.0815
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139 4 IBELl i 0.0655 (%47 ) 0.0655
TTe T ATH: 3FEe

140 |201/36 AT T 0.01 %o ) 0.01
141 ][202/174 AT Az 0.0531 (ZFT7) 0.0531
142 |[204/196 Forsft Fr 0.0324 (FFT ) 0.0324
1143 [l205/196 |[Fsft e | 0.2857 (z )| 0.2857
144 |206/197 Forsfi Fr 0.2044 (37017 ) 0.2044
145 206/198 IGEl F 0.1437 (%37 ) 0.1437
146 |[207/198 Forsft Fr 0.1801 (3T ) 0.1801
147 |208/198, 199  |[frsft [z | 0.0097 EF=r )| 0.0097|
148 |209/200,201  |[frsfr Fr 0.2287 (3% ) 0.2287
1149 [210/199 st [ | 0.2135 EF=r )| 0.2135|
1150  [214/201 [t [ | 0.2489 EFor )| 0.2489)
1151 |216/205,206  |[frsft [ | 0.1591 @F=r )| 0.1591|
152 217/206 IGELl Fo 0.1336 (27 ) 0.1336
1153 |1218/207 st [ | 0.5221 EF=r )| 0.5221
154 |219/208 |[Frearrt [T | 0.021 GFow)| 0.021]
1155 [[220/210 [ [ | 0.0148 (z7r )| 0.0148)|
156 |222/212 Forsfi Fr 0.5647 (37017 ) 0.5647
1157 |223/202 st [ | 0.1933 EF=r )| 0.1933|
158 |[224/35 [t [ | 0.2408 EFow )| 0.2408)|
159 |[225/31 [ |[rrear | 0.0308 (z7 )| 0.0308]|
UERIKIGAEEE

160|195 st [ | 0.0074 EF=r )| 0.0074|
e 7 AT SrerERT |
161|278 AT AET 0.0633 (FFT ) 0.0633
AT T ATH: FTETYL

fier T AT TR-769 |
162 175 TCHT GERE] 0.0032 (ZF7) 0.0032
i FT AT $UL-445

163|191 Forsfi FY 0.002 (ZFr7 ) 0.002
[164 195 [En [ [ 0.0048 G )| 0.0048
165  [197 Forsfi Fr 0.002 (3% ) 0.002
166 [198 Forsfi FY 0.004 (ZF0r7 ) 0.004
167 |l199 Forsft Fr 0.005 (3% ) 0.005
168|200 Forsfi Fr 0.0011 %o ) 0.0011
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169 ||201 Forsft Fr 0.001 ZF=I) 0.001
170|202 st [ | 0.0012 &) 0.0012
171|552 Forsfi Fr 0.0026 (3517 ) 0.0026
172 |le67 Forsft Fr 0.0061 (3T ) 0.0061
173 |69/697 Forsft Fr 0.1991 %o ) 0.1991
1174 |eos7o7 |[Fsft e | 0.0648 (z7 )| 0.0648
175 694 IGEl F 0.022 (F#7) 0.022
176 ||705 Forsft Fr 0.0408 (3T ) 0.0408
177 707 IGELl F 0.0652 (247 ) 0.0652
frier %7 AT Fram-456 |
178|102 Forsfi Fr 0.0081 (3017 ) 0.0081
179 106 |[Fsft [z | 0.2004 (0 )| 0.2004|
180 107 |[Fsft [z | 0.3507 (ZFrm )| 0.3507|
181|108 st [Eaii | 0.1913 G| 0.1913|
182|109 Forsfi Fr 0.1968 (37017 ) 0.1968
183 110 |[Fsft [z | 0.3241 o) 0.3241
84 |11 |[Fsft [z | 02778 (ZFw )| 0.2778|
85 [[112 |[Fsfr e | 0.2634 EFom)| 0.2634|
186 113 IGELl F 0.5725 (347 ) 0.5725
187|114 |[Frearrt [ | 0.1825 EF=r )| 0.1825|
188|115 [t [T | 0.2136 GFor )| 0.2136|
189 116 |[Fsfr e | 0.6244 (z70 )| 0.6244)
190|117 Forsfi Fr 0.4262 (ZF0r7 ) 0.4262
o1 Jl1s [y [EXES | 0.0669 Gz )| 0.0669)
192|119 [t [y | 0.0469 EF=r )| 0.0469)|
193 124 IGELl F 0.002 (F#a7 ) 0.002
194|136 Forsfi FY 0.002 (ZFr7 ) 0.002
195 409 [T [y | o001 EFw)| 0.01|
196 74 IGEl FO 0.065 (37 ) 0.065
197 88 IGEl F 0.1222 (F%a7 ) 0.1222
198 |89 Forsfi FY 0.7088 (37017 ) 0.7088
199 |01 |[Fsft [ | 0.0024 EFem)| 0.0024
200 92 EEil Fo 0.3174 (FT) 0.3174
201 93 IGELl F 0.128 (F%7) 0.128
202 |94 AT TS 0.0212 (ZFT) 0.0212
203 95 IGELl F 0.1661 (3% ) 0.1661
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204 |96 Forsft Fr 0.1861 (B ) 0.1861
205 o7 |[Fsft e | 0.0204 EFom)| 0.0294
e T ATH: -457
206 |90 Forsft Fr 0.0037 (FF=R) 0.0037
T T ATH: shgd-399
207 |[331 [En [ [ 0.0055 G )| 0.0055
208 |[361 Forsfi Fr 0.003 (ZF) 0.003
AT T AT T97-398
209 |35 Forsft Fr 0.01 GF=R) 0.01
210 |45 |[Fsfr e | 0.0227 (7 )| 0.0227|
211 46 IGELl Fo 0.0007 (%37 ) 0.0007
e T AT A=T-760 |
212|580 |[Fsft [z | 0.0003 (ZFxm )| 0.0003|
213 |02 IEEx [ | 0.0042 EFmm)| 0.0042)]
214 |l607 Forsfi Fr 0.0098 (EF ) 0.0098
215|631 |[Fsft [z | 0.2085 (0 )| 0.2085|
216|632 |[Fsft [z | 0.0818 (ZFrw )| 0.0818)|
217 |l637/753 st [ | 0.0045 EF=r )| 0.0045|
Total 18.2849)|
[, &. 11015/5/PDVaranasi/Bharatmala/2021-22/3A]
g FHITE, s

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 14th May, 2026

S.0. 2499(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways Act,
1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Greenfield
Expressway/Highway in the stretch of land from Km. 22 to Km. 74 (Collectorate, Kaimur) in the district of KAIMUR
(BHABUA ) in the state of BIHAR, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this notification
in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of section 3C of the

said Act.

Every such objection shall be made to the Competent Authority, namely, D.L.A.O. - (BHABHUA) KAIMUR in

writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
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heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further

enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be inspected

by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling Greenfield Expressway/Highway

in the stretch of land from Km. 22 to Km. 74 (Collectorate, Kaimur) in the district of KAIMUR (BHABUA ) in

the state of BIHAR

State: BIHAR

|District: KAIMUR (BHABUA )

SL. No. |[Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

L1 | 2 L3 [ 5 | 6 |
[Taluk: Chand |
|Village: Goin |
|1 ||295 ||Private ||Agriculture || 0.048 (Hectare )“ 0.048|
12 lla11 ||Private |Agriculture || 0.0056 (Hectare )| 0.0056|
|Village: kariara |
13 |[141/193 |Government  ||Agriculture || 0.0127 (Hectare )| 0.0127]
|Village: Bheri |
|4 ||7 ||Government ||Baandh || 0.0538 (Hectare )|| 0.0538|
|Village: Auraiya |
5 100 ||Private |Agriculture || 0.0023 (Hectare )| 0.0023)|
l6 116 ||Private |Agriculture || 0.0061 (Hectare )| 0.0061|
|Village: Baghaila |
|7 ||360 ||Government ||R0ad || 0.1 (Hectare )|| 0.1|
B 1383 ||Private |Agriculture || 0.0347 (Hectare )| 0.0347]
[Village: Bairi |
|9 ||101 5 ||Private ||Agriculture || 0.2976 (Hectare )|| 0.2976|
10 [1170/1323 ||Private |Agriculture || 0.295 (Hectare )| 0.295|
|Village: Gohuwan |
11 1181 ||Government  |[Moti Aar | 0.0084 (Hectare )|| 0.0084|
|12 ||1 187 ||Private ||Agriculture || 0.007 (Hectare )|| 0.007|
|Taluk: Chainpur |
|Village: Sikandarpur |
13 1330 |Government  ||Agriculture || 0.0319 (Hectare )| 0.0319]
14 |l644 ||Private |Agriculture || 0.004 (Hectare )|| 0.004|
|Village: Masoi Khurd |
15 |l1241 ||Government  |[Naali [ 0.0003 (Hectare )|| 0.0003]
|Village: Sirbit |
16 713 ||Private |Agriculture || 0.0086 (Hectare )| 0.0086)|
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|Village: Manpur

|17 ||3659 ||Private ||Agriculture || 0.0018 (Hectare )|| 0.0018|
|Village: Biur |
18 1124 ||Private |Agriculture || 0.009 (Hectare )| 0.009)|
19 1126 ||Private |Agriculture || 0.0017 (Hectare )|| 0.0017|
120 |l1221 ||Private ||Agriculture || 0.0036 (Hectare )| 0.0036|
21 ||1385 ||Private |Agriculture || 0.0217 (Hectare )| 0.0217|
|Village: Gazipur |
22 ||566 ||Private |Agriculture || 0.0034 (Hectare )| 0.0034]
|23 ”569 ||Private ||Agriculture ” 0.01 (Hectare )“ 0.01|
124 570 ||Private |Agriculture || 0.0016 (Hectare )| 0.0016|
25 |l605 ||Government  |[Moti Aar | 0.0008 (Hectare )| 0.0008|
126 ll614 ||Private |Agriculture || 0.0061 (Hectare )| 0.0061]|
|27 ||615 ||Private ||Agriculture || 0.0189 (Hectare )|| 0.0189|
28 |l617 ||Private |Agriculture || 0.0007 (Hectare )| 0.0007|
129 ll621 ||Private |Agriculture || 0.0037 (Hectare )| 0.0037|
130 |l628 ||Private |Agriculture || 0.0168 (Hectare )| 0.0168|
131 |l629 ||Private |Agriculture || 0.0092 (Hectare )| 0.0092]
132 ll630 ||Private |Agriculture || 0.0005 (Hectare )| 0.0005|
133 |l631 ||Private |Agriculture || 0.0037 (Hectare )| 0.0037|
|Village: Dulahra |
34 392 ||Private |Agriculture || 0.0053 (Hectare )| 0.0053)|
135 |l428 ||Private |Agriculture || 0.0032 (Hectare )| 0.0032]
[Village: Karaundia-350 |
136 ll41 ||Private |[Agriculture || 0.0688 (Hectare )| 0.0688)|
137 |l64/13 ||Private |Agriculture || 0.0273 (Hectare )| 0.0273]
[Village: Dadwa-278 |
138 130 ||Private |Agriculture || 0.0008 (Hectare )| 0.0008)|
|Village: Sihora-348 |
|39 ||1 ||Government ||Baandh || 0.15 (Hectare )“ 0.15|
40 |10 ||Private |[Agriculture || 0.8331 (Hectare )| 0.8331]
l41 11 ||Government  |[Laath | 0.0671 (Hectare )| 0.0671]
42 12 ||Private |Agriculture || 1.5591 (Hectare )|| 1.5591]
43 13 ||Government  ||Payin | 0.1291 (Hectare )| 0.1291]
44 |14 ||Private |Agriculture || 0.5134 (Hectare )| 0.5134]
l45 |15 ||Private |Agriculture || 0.0611 (Hectare )|| 0.0611]
|46 ||16 ||Private ||Agriculmre || 0.447 (Hectare )|| 0.447|
|47 ||17 ||Governmer1t ||Baandh || 0.0028 (Hectare )|| 0.0028|
|48 ||19 ||Private ||Agriculmre || 0.004 (Hectare )|| 0.004|
|49 ||21 ||Private ||Agriculmre || 0.004 (Hectare )|| 0.004|
|50 ||7 ||Private ||Agriculture || 0.11 (Hectare )|| 0.1 1|
|51 ||75 ||Government ||Agriculmre || 0.0746 (Hectare )|| 0.0746|
|52 ||85 ||Government ||Baandh || 0.0521 (Hectare )|| 0.0521|
53 |88 ||Private |Agriculture || 0.007 (Hectare )| 0.007|
|54 |96 ||Private |Agriculture || 0.002 (Hectare )| 0.002]
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|Village: Birna-349

|55 ||10 ||Private ||Agriculture || 0.001 (Hectare )|| 0.001|
56 ||159 ||Private |Agriculture || 0.0123 (Hectare )| 0.0123]
|57 ”160 ||Private ||Agriculture ” 0.066 (Hectare )“ 0.066|
|58 ||161 ||Private ||Agriculture || 0.1599 (Hectare )|| 0.1599|
59 |l162 ||Private |Agriculture || 0.098 (Hectare )| 0.098|
60 27 ||Private |Agriculture || 0.1607 (Hectare )| 0.1607|
|61 ||35 ||Government ||Agriculture || 0.0175 (Hectare )|| 0.0175|
|62 ”42 ||Private ||Agriculture ” 0.006 (Hectare )“ 0.006|
|63 ”47 ||Private ||Agriculture ” 0.004 (Hectare )“ 0.004|
[Taluk: Bhabhua |
|Village: Betri |
l64 2139 ||Private ||Agriculture || 0.006 (Hectare )| 0.006)
|Village: Ghujua |
l65 |E ||Private |Agriculture || 0.1871 (Hectare )| 0.1871]
|Village: Dumdum |
l66 |16 ||Private |Agriculture || 0.1416 (Hectare )| 0.1416|
|67 ||27 ||Private ||Agriculture || 0.054 (Hectare )“ 0.()54|
l68 |l28/803 ||Private |Agriculture || 0.0356 (Hectare )| 0.0356|
[Village: Sio-443 |
69 |l1533 ||Private |Agriculture || 0.0084 (Hectare )| 0.0084]
170 ||1534 ||Private |Agriculture || 0.0047 (Hectare )| 0.0047|
[71 ||1535 ||Private |Agriculture || 0.0051 (Hectare )| 0.0051|
[72 1536 ||Private |Agriculture || 0.0038 (Hectare )| 0.0038|
173 1537 ||Private ||Agriculture || 0.009 (Hectare )| 0.009)]
74 |l1538 ||Private |Agriculture || 0.0078 (Hectare )| 0.0078]
75 |[1540 ||Private |Agriculture || 0.0013 (Hectare )| 0.0013]
76 1554 ||Private |Agriculture || 0.0009 (Hectare )| 0.0009)|
[77 ||1555 ||Private Agriculture || 0.001 (Hectare )| 0.001]
78 1556 ||Private |Agriculture || 0.0026 (Hectare )| 0.0026|
179 1557 ||Private |Agriculture || 0.0162 (Hectare )| 0.0162)|
80 ||1558 ||Private |Agriculture || 0.0028 (Hectare )| 0.0028|
81 1582 ||Private |Agriculture || 0.0015 (Hectare )|| 0.0015|
82 ||1587 ||Private |Agriculture || 0.0005 (Hectare )|| 0.0005|
83 1596 ||Private Agriculture || 0.034 (Hectare )| 0.034]
|84 1597 ||Private |[Residential || 0.0112 (Hectare )|| 0.0112]
185 ||1598 ||Private |Agriculture || 0.1196 (Hectare )|| 0.1196|
86 1607 ||Private |Agriculture || 0.0646 (Hectare )| 0.0646|
87 |[1608 ||Private |Agriculture || 0.0167 (Hectare )|| 0.0167|
88 ||l1608 ||Private |Agriculture || 0.0049 (Hectare )|| 0.0049|
89 1793 ||Private |Agriculture || 0.0022 (Hectare )| 0.0022]
|Village: Madhopur |
|90 ||68 ||Government ||Agriculture || 0.0188 (Hectare )|| 0.0188|
|Village: Bilaro |
91 284 ||Government |[Sadak | 0.0044 (Hectare )| 0.0044]
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92 |l291 ||Private [Residential || 0.0276 (Hectare )| 0.0276)|
193 292 ||Private |[Residential || 0.0225 (Hectare )|| 0.0225]
94 300 ||Private |[Residential || 0.0179 (Hectare )| 0.0179]
95 301 ||Private |Agriculture || 0.0201 (Hectare )| 0.0201|
|96 ||3 10 ||Private ||Agriculture || 0.0436 (Hectare )|| 0.0436|
|97 ”31 1 ||Private ||Agriculture ” 0.0484 (Hectare )“ 0.0484|
|98 312 ||Private |Agriculture || 0.002 (Hectare )| 0.002]
|99 ||3 13 ||Private ||Agriculture || 0.0293 (Hectare )|| 0.0293|
100 319 ||Private |Agriculture || 0.0362 (Hectare )| 0.0362]
l101 11320 ||Private |Agriculture || 0.0312 (Hectare )| 0.0312)]
1102 328 ||Private |Agriculture || 0.0252 (Hectare )|| 0.0252]
[103 329 ||Private |Agriculture || 0.0449 (Hectare )| 0.0449|
[104 1330 ||Private ||Agriculture || 0.002 (Hectare )| 0.002]
[105 331 ||Private |Agriculture || 0.0804 (Hectare )| 0.0804]
[106 338 ||Private |Agriculture || 0.0238 (Hectare )| 0.0238)]
[107 342 ||Private |Agriculture || 0.041 (Hectare )| 0.041]
108 |343/566 ||Private |Agriculture || 0.0976 (Hectare )| 0.0976|
[109 346 ||Private |Agriculture || 0.0262 (Hectare )| 0.0262]
110 347 ||Private |Agriculture || 0.0578 (Hectare )| 0.0578)|
|1 11 ||350 ||Private ||Agriculture || 0.037 (Hectare )|| 0.037|
[112 351 ||Private |Agriculture || 0.0365 (Hectare )| 0.0365]
113 352 ||Private ||Agriculture || 0.005 (Hectare )| 0.005]
114 ||354 ||Private |Agriculture || 0.0297 (Hectare )| 0.0297|
115 1355 ||Private |Agriculture || 0.0308 (Hectare )| 0.0308|
l116 1356 ||Private |[Agriculture || 0.0578 (Hectare )| 0.0578)|
[117 358 ||Private Agriculture || 0.009 (Hectare )| 0.009|
118 1359 ||Private |Agriculture || 0.146 (Hectare )| 0.146|
119 1363 ||Private |Agriculture || 0.009 (Hectare )| 0.009)]
|120 ||364 ||Private ||Agriculture || 0.0754 (Hectare )|| 0.0754|
[121 368 ||Private |Agriculture || 0.0081 (Hectare )| 0.0081]
[122 1369 ||Private |Agriculture || 0.0293 (Hectare )| 0.0293)|
[123 370 ||Private |Agriculture || 0.0502 (Hectare )| 0.0502]
[124 371 ||Private ||Agriculture || 0.0893 (Hectare )|| 0.0893)|
125 379 ||Government  |[Sadak | 0.0439 (Hectare )|| 0.0439]
[126 1380 |lGovernment  |[Sadak [ 0.0329 (Hectare )|| 0.0329]
[127 381 ||Government |[Sadak || 0.0411 (Hectare )| 0.0411]
128 451 ||Private |[Residential || 0.009 (Hectare )| 0.009|
|Taluk: Rampur |
|Village: Narjo |
|129 ||136 ||Government ||Raasta || 0.028 (Hectare )|| 0.028|
|130 ||146 ||Private ||Agriculture || 0.035 (Hectare )|| 0.035|
|131 ||147 ||Private ||Agriculmre || 0.04 (Hectare )|| 0.04|
|132 ||153 ||Government ||Raasta || 0.006 (Hectare )|| 0.006|
133 154 ||Private |Agriculture || 0.03 (Hectare )|| 0.03

|Village: Akorhi
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[134 ||562 ||Private |Agriculture || 0.0008 (Hectare )| 0.0008)|
|Village: Rampur |
[135 ||525 ||Private |Agriculture || 0.0749 (Hectare )| 0.0749|
136 ||785 ||Private |Agriculture || 0.0044 (Hectare )| 0.0044]
|Village: Pasain |
[137 IE ||Government  |[Road [ 0.0115 (Hectare )|| 0.0115]
138 2 ||Private |Agriculture || 0.0815 (Hectare )| 0.0815]
|139 ||4 ||Private ||Agriculture || 0.0655 (Hectare )|| 0.0655|
|Village: Thakurhat |
|14O ”201/36 ||Government ||Raasta ” 0.01 (Hectare )“ 0.01|
l141 |202/174 ||Government ||Aahar | 0.0531 (Hectare )| 0.0531]
[142 |l204/196 ||Private |Agriculture || 0.0324 (Hectare )| 0.0324]
143 |1205/196 ||Private |Agriculture || 0.2857 (Hectare )| 0.2857|
144 |l206/197 ||Private |Agriculture || 0.2044 (Hectare )| 0.2044]
145 |l206/198 ||Private |Agriculture || 0.1437 (Hectare )| 0.1437|
[146 1207/198 ||Private |Agriculture || 0.1801 (Hectare )| 0.1801]|
[147 ||208/198, 199 ||Private |Agriculture || 0.0097 (Hectare )| 0.0097|
148 [209/200, 201 ||Private |Agriculture || 0.2287 (Hectare )| 0.2287]
[149 l210/199 ||Private |Agriculture || 0.2135 (Hectare )| 0.2135|
[150 2141201 ||Private |Agriculture || 0.2489 (Hectare )| 0.2489)|
151 |l216/205, 206 ||Private |Agriculture || 0.1591 (Hectare )| 0.1591]
152 217206 ||Private |Agriculture || 0.1336 (Hectare )| 0.1336|
153 l218/207 ||Private |Agriculture || 0.5221 (Hectare )| 0.5221]
[154 |l219/208 ||Government  ||Laath I 0.021 (Hectare )| 0.021]
155 220210 ||Government  ||Taal | 0.0148 (Hectare )| 0.0148)|
[156 2221212 ||Private |Agriculture || 0.5647 (Hectare )| 0.5647|
[157 2237202 ||Private |Agriculture || 0.1933 (Hectare )| 0.1933]
158 |l224/35 ||Private |[Agriculture || 0.2408 (Hectare )| 0.2408)|
[159 225131 ||Government  ||Raasta | 0.0308 (Hectare )| 0.0308]
[Village: Bijra |
[160 ll195 ||Private |Agriculture || 0.0074 (Hectare )| 0.0074|
|Village: Jhalkhora |
161 278 ||Government ||Aahar || 0.0633 (Hectare )| 0.0633)|
|Taluk: Bhagwanpur |
|Village: Dabauli-769 |
[162 175 ||Government  |[NayiParti || 0.0032 (Hectare )|| 0.0032
|Village: Bhairopur-445 |
|163 ||191 ||Private ||Agriculture || 0.002 (Hectare )|| 0.002|
164 195 ||Private |Agriculture || 0.0048 (Hectare )|| 0.0048|
165 |l197 ||Private |Agriculture || 0.002 (Hectare )| 0.002]
166 |l198 ||Private Agriculture || 0.004 (Hectare )| 0.004]
l167 199 ||Private |Agriculture || 0.005 (Hectare )| 0.005|
168 [l200 ||Private |Agriculture || 0.0011 (Hectare )| 0.0011]|
[169 |l201 ||Private |Agriculture || 0.001 (Hectare )| 0.001]
1170 202 ||Private |Agriculture || 0.0012 (Hectare )|| 0.0012]
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[171 l|552 ||Private |Agriculture || 0.0026 (Hectare )| 0.0026|
1172 |l667 ||Private |Agriculture || 0.0061 (Hectare )|| 0.0061|
[173 ||69/697 ||Private |Agriculture || 0.1991 (Hectare )| 0.1991]
[174 |l69/707 ||Private |Agriculture || 0.0648 (Hectare )| 0.0648|
175 ||694 ||Private ||Agriculture || 0.022 (Hectare )| 0.022]
[176 ||705 ||Private ||Agriculture || 0.0408 (Hectare )| 0.0408|
1177 |l707 ||Private |Agriculture || 0.0652 (Hectare )| 0.0652]
|Village: Kochari-456 |
[178 [|102 ||Private ||Agriculture || 0.0081 (Hectare )| 0.0081]
1179 l|106 ||Private |Agriculture || 0.2004 (Hectare )| 0.2004]
|18O ||107 ||Private ||Agriculture || 0.3507 (Hectare )|| 0.3507|
181 |l108 ||Private |Agriculture || 0.1913 (Hectare )| 0.1913]
182 109 ||Private |Agriculture || 0.1968 (Hectare )| 0.1968)|
183 110 ||Private |Agriculture || 0.3241 (Hectare )| 0.3241]
184 111 ||Private |Agriculture || 0.2778 (Hectare )| 0.2778]
185 112 ||Private |Agriculture || 0.2634 (Hectare )| 0.2634|
186 113 ||Private |Agriculture || 0.5725 (Hectare )| 0.5725]
| 187 ||1 14 ||Government ||Agriculture || 0.1825 (Hectare )“ 0.1 825|
188 115 |Government  ||Raasta | 02136 (Hectare )| 0.2136|
189 116 ||Private |Agriculture || 0.6244 (Hectare )| 0.6244]
[190 117 ||Private |Agriculture || 0.4262 (Hectare )| 0.4262)]
191 118 ||Government  ||Chavar | 0.0669 (Hectare )|| 0.0669)|
[192 119 ||Government  ||Gavahi | 0.0469 (Hectare )| 0.0469|
[193 ||124 ||Private |Agriculture || 0.002 (Hectare )| 0.002]
[194 136 ||Private ||Agriculture || 0.002 (Hectare )| 0.002]
[195 ll499 ||Government  ||Gavahi I 0.01 (Hectare )| 0.01]
[196 |74 ||Private |Agriculture || 0.065 (Hectare )| 0.065|
1197 IR ||Private |Agriculture || 0.1222 (Hectare )| 0.1222|
198 |89 ||Private |Agriculture || 0.7088 (Hectare )| 0.7088)|
[199 |lo1 ||Private |Agriculture || 0.0024 (Hectare )| 0.0024]
1200 |92 ||Private |Agriculture || 0.3174 (Hectare )| 0.3174|
201 IEE ||Private lAgriculture || 0.128 (Hectare )| 0.128]
1202 |94 ||Government  |[Laath || 0.0212 (Hectare )| 0.0212]
1203 |95 ||Private |Agriculture || 0.1661 (Hectare )|| 0.1661]
204 llos ||Private |Agriculture || 0.1861 (Hectare )| 0.1861]
1205 |lo7 ||Private |Agriculture || 0.0294 (Hectare )|| 0.0294|
|Village: Kusdehra-457 |
206 IEX ||Private |Agriculture || 0.0037 (Hectare )| 0.0037|
|[Village: Dekhari-399 |
1207 331 ||Private |Agriculture || 0.0055 (Hectare )|| 0.0055|
208 361 ||Private Agriculture || 0.003 (Hectare )| 0.003]
|Village: Babura-398 |
209 I35 ||Private |Agriculture || 0.01 (Hectare )|| 0.01]
210 |l45 ||Private |Agriculture || 0.0227 (Hectare )| 0.0227|
211 |l46 ||Private |Agriculture || 0.0007 (Hectare )|| 0.0007|
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|Village: Ora-760

212 ||580 ||Private |Agriculture || 0.0003 (Hectare )|| 0.0003]
213 |l602 ||Private |Agriculture || 0.0042 (Hectare )| 0.0042]
1214 |l607 ||Private |Agriculture || 0.0098 (Hectare )| 0.0098|
1215 ll631 ||Private |Agriculture || 0.2085 (Hectare )| 0.2085)|
216 |l632 ||Private |Agriculture || 0.0818 (Hectare )| 0.0818]
217 |637/753 ||Private |Agriculture || 0.0045 (Hectare )| 0.0045|
| Total| 18.2849)|
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